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UNION OF INDIA & ORS,

....

Shri M.L Pdswdn, Reg istrar I/c

It appears from the Scrutiny Report that this
Contempt Petion is free from defects Accordingly let it
be reg 1st§racz\ and listed befae Hon'ble Bernch for hearing

a ¢, (1 ’ : _ -
on dmlssmn/ 6 j | 4

(M. L. Paswan)
Registrar I/c

Counsel for the applicant : Shri M,K.Ambastha,

shri m.K.Ambasthé, learred counsel for the
applicant prays’ﬁor withdrawal of the CCPA. The same is

dismissed as withdrawn. L\'

(N. K.Verma)
Member (A)



